
Setting up of Ileavy Industries in Projects/Schemcs of Kcrala 
Varmasi. 11.F. 

.3OSS. P R O F .  SAVITII RI 
1,AKSI IMANAN : Will thc M inistcr 

3084. SIiRI A N A N D  RATNA of PI,ANNIN(;  AND PRO- 
SIAURYA: will PRIME MINIS- GRAMME IMPI .FMENTATI0N he 

TER be pleased to ~ t i l t e  : plcasctl to state : 

schemes/projects forwarded by the 
Government of Kcrala: 

( c )  the a a l o u n ~  ililoc;~~cil for this (c) the details of the projects/ 
purpose during the Scvcnth Five Year have been approved 
Plan: a n d  by the Planning Commission: and 

(11) if not. the rc;l.sons thcrcfor '.' (dl the time by which remaining 
projects/schen.ies are likely to be 
cleared ? 

THE MINISTER OF STATF. IN 
TllE MINISTRY OF INDIJSTRY 
(PROF. P. J. KIJRIEN) :(a) and 
(h) A9 on 30th June. 1991. 3 
ilpplications for grant of Lcttes of 
Intent for setting up industries in 
Varanasi District of IJttilr Pradesh 
were pending with the Govcrnmcnt. 

THE MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 
AND PROGRAMME IMPLEMEN- 
TATION (SHRI 11. R. BIIAR- 
DWAJ) : (a) and (h) It is a fact that 
Kerala Government has sent some 
Cultural Sche~nes to be included in 
the Centrally Sponsored Schemes in 
the 8th Plan. Details of the schenles 
are given in the attached statement. 

the setting up of industrial unils in the (c) and (dl Kerala Government - - 
has been informed that schemes f o r  private sector. the question of IIIIOXA- 
warded by them to the Plan nine Corn- 

tion of funds in the Five Yenr P l i t ~ ~  for mission by and large pertain to the 
this purpose docs not arise. State Sector. 




